Tel.N0.2267 20 26

Registrar (Legal & Research),

No. : A.5504/2011
Date: 3" February, 2012

1) The Principal District and Sessions Judge,

2) The Principal Judge, City Civil Court, Bombay.

3) The President, Industrial Court, Bombay.

4) The Chief Judge, Small Causes Court, Bombay.

5) The Chairman, Motor Accident Claims Tribunal, Mumbai.

6) The Chief Metropolitan Magistrate, Bombay.

Interviews of the Judicial Officers from the cadre of
Senior Civil Judges/Ad-hoc District Judges for being
appointed to the post of District Judge by regular

promotion (65%)

From,
N.J.Jamadar,
High Court, A.S.
Mumbai.

To,
Subject :

Sir,

With reference to the above noted subject, I am to forward herewith the

lists of Judicial Officers from the cadre of Senior Civil Judges/ Ad-hoc District

Judges who are in the zone of consideration for promotion to the post of District

Judge by regular promotion (65%) and to state that the Hon'ble the Selection

Committee has decided to hold the interviews of the said Judicial Officers in the

High Court at Bombay on the dates and time mentioned as under :-

Date Sr.No. of the Time of viva- Reporting time by
Judicial Officer voce/Interview the Judicial Officer
13.02.2012 1to 14 3.00 p.m. 2.00 p.m.
14.02.2012 15to 28 3.00 p.m. 2.00 p.m.
15.02.2012 29t0 42 3.00 p.m. 2.00 p.m.
17.02.2012 43 to 57 3.00 p.m. 2.00 p.m.




I am, therefore, to request you to instruct the concerned Judicial Officers
working under your control to remain present in the Office of the Registrar General,
High Court, Bombay on the dates and time as mentioned in their call letter and to

make arrangement of the charge of their respective Courts during their absence.

The list of the Judicial Officers who are in the zone of consideration has

been published on the official Website of the High Court.

The call letters have already been issued to the concerned Judicial

Officers, separately.

Yours faithfully

Sd/-

Registrar
(Legal & Research)

Encl ;- List of Judicial Officers.



Selection Process 2011

List of Senior Civil Judges/Ad-hoc District Judges who are in the zone of consideration for the post

of District Judge by Regular Promotion (65%)

Sr.No. NAME SPOST STATION DISTRICT
Monday, 13" February, 2012
1  Shri Waghmare Bansidhar Laxmanrao Adhoc DJ-1 Nanded
2 Shri Choure Arvind Narayanrao Adhoc Judge City Civil Mumbai
Court
3 Shri Borse Nandkishor Shaligram 1* Adhoc & Asst. Dindoshi Mumbai
Sessions Judge
4  Shri Dixit Vilas Sitaram Adhoc DJ-1 Jalgaon
5 Shri Gattani Ashok Shrikisan Judge, Labour Ct. Nagpur
6  Shri Kulkarni Anil Dattatraya CJSD Shrigonda Ahmednagar
7  Shri Khan Zareef Khan Yusuf Adhoc DJ-1 Udgir Latur
8 Shri Shah Pankaj Jivanlal SCCJ Mumbai
9 Shri Kamkhedkar Vijaykumar Balirampant Adhoc DJ-1 Nilanga Latur
10 Shri Chorghe Raghunath Bandu Judge, Labour Ct. Ahmednagar
11 Ms. Sawant-Waghule Rama Vijay CJSD Daman Daman
12 Shri Waghmare Anil Pralhad Adhoc DJ-1 Malshiras Solapur
13  Shri Gokhale Sharad Dhondo Adhoc DJ-1 Malegaon Nashik
14 Shri Kulkarni Shamkant Yadavrao M.M.A.C.T. Thane
Tuesday, 14" February, 2012
15 Shri Khairnar Shrirang Jagannath Adhoc DJ-1 Vasai Thane
16 Shri Bhaisare Ashokkumar Sitaramji Adhoc DJ-1 Solapur
17 Shri More Pandit Babarao Sect./DLSA Dhule
18 Shri Bansod Tularam Ganpatrao Adhoc DJ-1 Amravati
19 Shri Vadali Subarao Ramavatar Adhoc DJ-2 Solapur
20 Shri Nadeem Manzoor Husain Adhoc DJ-1 Wardha
21 Shri Vadane Kishor Dattatraya M. M.A.C.T. Nagpur
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Shri Vyas Kailshchandra Laxminarayan Adhoc DJ-1

Shri Patil Pradeepkumar Jaysingrao CJSD Gangakhed
Shri Gondane Ashok Dhekluji POST

Shri Bhadgale Shankarrao Ramrao Adhoc DJ-2 Malegaon
Shri Narwade Kondiba Ganpat Adhoc DJ-1

Shri Digraskar Padmakar Digamberrao Adhoc DJ-1

Shri Patil Rajaram Babasaheb Adhoc DJ-1 Pandharpur

Wednesday, 15" February, 2012

Shri Vakil Mahendra Rambhau Adhoc DJ-1 Ambajogai

Shri Shelke Shahaji Narsingrao Adhoc DJ-1 Karad

Ms. Bharaswadkar Sudha Chandrashekhar Adhoc DJ-1 Gangakhed

Shri Dhaytadak Namdeo Baburao Adhoc DJ-1

Shri S. Paramjot Singh S. Arjun Singh Chahel CJSD Dadra and
Nagar Haveli,

Shri Gongle Chandrachud Dattatraya Adhoc DJ-1

Ms. Salunke Chandarani Motilal Adhoc Judge, CCC

Ms. Chouhan Pratibha Madhusudansingh M.M.A.C.T.

Shri Rahule Prakashkumar Tularam SCCJ

Shri Pise Vasant Dattatraya CIM

Shri Shegaonkar Gautam Supinath CJSD Majalgaon

Shri Upasane Nandkishor Keshavrao Adhoc DJ-1

Shri Padalkar Vinod Sudhakarrao. J., Small Cause Ct.

Shri Shrikhande Vasant Bhagwanji Adhoc DJ-1 Washim

Friday, 17" February, 2012

Shri Kulkarni Vikas Shivruprao Adhoc DJ-1
Shri Yarlagadda Sudhakar Venkateshwarrao CJM

Shri Shinde Sudhir Shankarrao CMM 1* Court,
Esplanade

Nagpur
Parbhani
Chandrapur
Nashik
Akola
Chandrapur

Solapur

Beed
Satara
Parbhani
Thane
Silvassa
Gondia
Mumbai
Mumbai
Mumbai
Satara
Beed
Pune
Nagpur

Akola

Satara
Aurangabad

Mumbai
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Shri Raghuwanshi Arvind Parashramsing
Shri Shrimangle Namdeo Nivrutti

Shri Kadam Bhagwan Namdeorao

Shri Mohabey Anil Gajraj

Shri Kakani Rajendra Radhakishan

Ms. Razvi Saida Khatun Syed Mohizuddin
Ms. Ghotekar Nisha Tikeshwar

Shri Potdar Maruti Mahadev

Shri Garde Jankinath Marutirao

Shri Saodekar Shashank Govindrao

Shri Sonawane Vasant Wanaji

Shri Agrawal Gyanendramohan Ompraksh

Adhoc DJ-2

Judge, Labour Ct.

CJSD

Judge, Labour Ct.

Adhoc Judge,
CJSD

SCCJ.

Judge, Labour Ct.

Adhoc DJ-1

CJSD

Judge, Labour Ct.

CIM

Niphad

City Civil
Court

Mahad

Malegaon

Thane
Buldana
Nashik
Nanded
Mumbai
Ahmednagar
Mumbai
Raigad
Nashik
Nashik
Mumbai

Ahmednagar




